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Advisory on content to TV channels

3268 SHRI R. VAITHILINGAM: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether it is a fact that the Editors Guild of India has asked Government to
withdraw the advisory issued to TV channels to desist from showing content that could

incite violence or promote anti-national attitudes;
(by if so, the details thereof; and

{c) whether said Guild has also said that it believes that the media's overall
commitment to responsible coverage of developments in the county should not be

questioned through such adwvisory?

THE MINISTER OF INFORMATION AND BROADCASTING (SHRI PRAKASH
JAVADEKAR): (a) to (¢) All private satellite TV channels are required to adhere to the
Programme Code as prescribed in the Cable Television Networks (Regulation) Act, 1995
and the Rules framed thereunder. The Central Government issues Advisories [rom time

to time to all private satellite TV channels to adhere to the Programme Code under the

Cable Television Networks (Regulation) Act, 1995.

This Ministry had 1ssued an advisory on 11.12.2019 to all private TV channels to
adhere to the Programme Code. According to media reports, the Editors Guild of India

had raised certain concerns regarding the said advisory.

Habitations receiving contaminated water

3260 PROF. MANOJ KUMAR JHA: Will the Minister of JAL SHAKTI be pleased

to state:
{a) the number of habitations receiving contaminated water in the country;

{b) the measures planned and in place to reduce the number of habitations

receiving contaminated water; and

{c) the targets set in place for the next five years to reduce the number of

habitations receiving contaminated water?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
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LAL KATARTAY: (a) As reported by the States/UTs in IMIS Department as on 18.03.2020,
drinking water sources in 50,203 habitations are affected by chemical contaminants like

Arsenic, Fluoride, Iron, Salinity, Nitrate and Heavy Metals in the country.

(b) and (¢) Rural water supply is a State subject. Government of India supplements
the efforts of States/UTs by providing financial and technical assistance through the
centrally sponsored scheme Jal Jeevan Mission (JJM) which aims at providing potable
water to every rural household with Functional Household Tap Connection (FHTC) at
service level of 55 litre per capita per day (Iped) by 2024. Powers to plan, approve, and

implement rural drinking water supply schemes are vested with States.

While allocating funds under JIM, 10% weightage has been given to the population
residing in habitations affected by chemical contaminants including heavy metals. The
funds provided to the States under JIM can be utilized for taking up schemes in water

quality-affected areas on priority.

In March 2016, with the recommendation of NITI Aayog, an amount of ¥ 1,000
crore was released to various Arsenic and Fluoride affected States for installation of

community water purification plants and commissioning of piped water supply schemes.

Further, in March 2017, National Water Qualty Sub-Mission (NWQSM) was
launched as a part of National Rural Drinking Water Programme (NRDWP), which has
now been subsumed under Jal Jeevan Mission, to provide safe drinking water to 27,544

Arsenic/ Fluoride affected rural habitations in the country by March, 2021.

Financial support to drinking water projects

3270. SHRI B. LINGAIAH YADAYV: Will the Minister of JAL, SHAKTI be pleased

to state:

() whether some States have sought relaxation in the Central norms, for financial
support to drinking water supply projects in the habitations affected by Fluoride and
Salimity, if so, the details thereof; and

(b) whether some States have requested that Central assistance should be
provided in Totality in order to create basic infrastructure for the polluted water

regions, if so, the details thereof and action taken thereon?



